
THE GAUHATT Hrctr OOURT AT GUWAHATT

(IHE HIGH qrunn OF ASA}I, t{AGMilIl, tltroR ]t AID ARUilAOtAt pRrDESt{)

flOTIFCATIOil

Dated Gurvahats, dre 21d Deember, 2021

HC,ru{.712O2U182/RC ## In $ppression of att previous

orders, the Gauhati High Court has been pleased to amend Chapter K of

Rules of the Gauhati Hlgh Court by ddeting the rurmber "374" appearing in

Rde 1-A. The amended Ruh 1-A. shall be thus, read as fullcnrls:

"Rule 1,A" It drall b dlgaw for de applbt(s)/ptidoneft) a
lndad tlte infanan(s)/otnphfian{s)fufdn(s) or tte aand petson(s)
as ilte ca* nay b, as respneng) in the appal(s) fild unds fu'on
378 of the @e of Oiminal Procdure or under Wie b fuion 322 of he
M and als in the tevision ptitiut(s) undq fulon 397/401 or in the
petition frld under futlon,l82 of tle de of CrimiMl Pr@edurc."

By Order,

Sd/€autam Baruah

REGISTRAR GET{ERAL

Hemo HCX{r7l202U18:}r99/RC Dated 21.122021

Copy to:
l. The L,R. & Seoetary to tsle Govt. of Assam, Judldal Departnent, Displ{.rr,

Guwahati.
2. The Seoetary b the Govt. of Nagaland, Departnent of Justice and Law,

Kohima.

3. The Secretary to the Govt. of Mizoram, [aw and Judicial Departnen!
Aizawl.

4. The Secretary to the Govt. of Arunachal pradesh, Law and ludicial
Deparunent, Itanagar.

5. The Registrar (Admn.) / Registrar (Mgilance) / Regisrar
(Judldal)/Reglstar (Estt ), Gauhati High Court, Grwahati.

6. The Registrar <um- principal Secretary to Honble the Chief Justice,
Gauhati High CouG Guwahati.



7. The Regist"r, Gauhati High Court, Kohima Bench, Kohtma/ Aizawl
Bend, Aizawv ltanagar Bendr, Naharlagun.

8. The Distrlct and Sesslons Judge, Baksa / Barpeta / fungalgaon / Cadrar
/ Charaideo/ Chirang / Danang / Dhemaji / Dhubri / Dibrwarh / Dima
Hasao / Goalpan / Golaghat / Haitakandi / Hojai Dorhat I Kanrup I
Kamrup (M) / Karbi Anglong / Karimganj / Kokrajhar / Lakhimpur /
Morigaon / Nagaon / Nalbari /Sivasagar /Sonieur /South Salmara-
Mankadrar flinsukia / udalguri

9, The Joint Registrar, Gauhati High CouG Guwahau
10. The Chief Judicjal MagistsaE,
11.The Deputy Regisbar,

Gulvahati.
Gauhati HQh Court,

12. The Deuty Drector (Printing & Stationary), Assam Golt Press, Bamunl
maldam, Gwahati-2l.
(He b rquuN b publish the Notificat'on in the next isue of the
Asm @zette aN *nt at l@d 10 copia of the sme to the
udanignd afu pbliation, )

uE. Ttre Project Manager, Gauhati High Court, Guwahati,
(He is tqu# b uplud the notifiation in the High Coutt webite.)

14. The P.S. to Hontle Mr,/Mrs. Justice

ls ffi Bi;:U'11',jt.Hfr'#':ff;
16.Th€ AO(J),

Guwahati
Gauhau HIgh CouG

17. The C.A, to the Registrar General, Gauhati High CouG Gwvahati.

tulnA
REGISTRAR GE'TERAI-

t


